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DR. RAFIQ ZAKARIA: Sir, 1 would
like to know from the hon. Minister
whether there is any proposal under
consideration for the , domestic use of gas
for the consumers in Greater Bombay.
And in that connection, I would like to
know what proposal he has in regard to
the Bombay Gas Company because, Sir,
for some time there was a proposal under
the consideration of the Bombay
Municipal Corporatioan as well as the
State Government that it should be
nationalised, and Dbecause of the
compensation that was to be paid, it was
droped. Sir, I understand that the pipelines
that have been put up would be useful for
some kind of linkage between the gas that
would be available from its source and the
gas that is at present being manufactured
by the Bombay Gas Company.

SHRI H. N. BAHUGUNA: Sir, we
have no proposal connected with the
Bombay Gas Company. It is the
Municipal Corporation's business and the
State Government's business to think
about it. Government of India have no
such proposal in hand. The
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Maharashtra Government did write to us
whether it will be possible tor us to
supply lean gas for this system run by the
Bombay Gas Company. We have already
had that examined and the Maharashtra
Government have been informed that it
will not be passible to do so far technical
reasons. They have to give a technical
report if an alternative is suggested by
them for supply of gas to Bombay city
through a gas pipeline. Nevertheless,
LPG coming out of Bombay High is
bound to be given to Bombay in
cylinders. That much is sure.

SHRI PILOO MODY: Is the hon.
Minister aware that nearly 30 per cent of
the cooking is done in Bombay city with
kerosene which is a very wasteful way of
cooking? And I would like to know
whether he would consider this and give
more attention to this, and if the
Municipality or the Government of
Maharashtra has not given a formal
proposal, perhaps, he could nudge them
into making a proposal on this in the
interest of the nation.

SHRI H. N. BAHUGUNA: Sir,
nudging is left to the hon. Member. Only
he could nudge me and the Maharashtra
Government. But, Sir, so far as we are
concerned, we have advised the
Maharashtra Government to make a
feasibility report as to the supply of lean
gas through a domestic pipeline system.

MR. CHAIRMAN: Next Question.

Overcrowding by ticketless travellers on
long distance trains

*307. SHRIMATI PRATIMA BOSE:
SHRI JAHARLAL BANER-
JEE* SHRI PRASENJIT
BARMAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government are aware
that bonaflde- passengers on long dis-
tance mail and expres; trains are

The question was actually asked on the
floor of the House by Shri Jaharlal
Banerjee.
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greatly inconvenienced due to overcrowding
by ticketless travellers in both the first and
second class compartments between Buxar
and Bhagal-pur o, the Eastern Railway; and

(b) if so, what steps Government have
taken or propose to take to remedy the
situation?

THE MINISTER OF RAILWAYS (PROF.
MADHU DANDAVATE): (a) and (b) A
statement is laid on the Table of the House.

Statement

(a) Cases of unauthorised passengers
entering reserved coaches on long distance
Mail and Express trains running between
Buxar and Bhagal-pur have come to the
notice of the Railway Administration.

(b) Staff manning sleeper coaches have
instructions to ensure that unauthorised
passengers do not enter the sleeper coaches.
At times, however, it becomes difficult to
control such passengers. Surprise checks are
conducted and unauthorised passengers
travelling in these coacheg are dealt with as
per rules. Cases of deliberate negligence on
the part of staff manning sleeper coaches are
viewed seriously and appropriate action is
taken against them.

SHRI JAHARLAL BANERJEE: Sir, the
hon. Minister has stated in the statement that
surprise checks are conducted to check
unauhorised travelling in those trains. In view
of the enormous scale of ticketless travel, will
he please consider having mobile courts to try
those offenders?

PROF. MADHU DANDAVATE: Sir, we
have already conducted more checks on the
trains to check ticket-less travel and also
irregular travel. I may, incidentally, tell you.
Sir, that the number of checks that have been
taking place on these trains throughout the
country hag been increasing. In half a minute,
1 will give the figures: In 1974-75, such
checks which the hon. Member is suguesting
were
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5,420; 7,3535 in 1975-76; 8,116 in 1976-77,
9,071 in 1977-78. and during the first two
month of this financial year, we have
increased the checks to 9,255.

SHRI JAHARLAL BANERIJEE: Sir, I
thank the hon. Minister for this. Eut, Sir,
there is one thing. There are daily passengers
from Burdwan to Howrah in the Coal-Field
Express. Even the first-class passengers do
not get accommodation in it because of over-
crowding.

In view of this fact, will he please give due
consideration to this matter, which is a long-
standing demand of the daily passengers and
introduce a second train from Burdwan to
Howrah during that time?

PROF. MADHU DANDAVATE: Sir, the
proposal that has been made is not related to
the main question. The main question relates
to a definite section; it is not related to that
Even then, since a proposal has been made by
him, I will consider it as a suggestion for
action and have it examined.

SHRI PRASENJIT BARMAN; Sir, in
paragraph (b) of the statement the hon.
Minister has stated that surprise checks are
conducted and unauthorised passengers
travelling in these coacheg are dealt with as
per rules. But, from our experience, par-
ticularly on the Tinsukia Mail, we have seen
that such checks are never made. Will the hon.
Minister ensure that such checks are actually
made? Besides this, it has been ascertained
that most of the ticketless travellers are
college going students and they belong to the
families of railway employees. Will the hon.
Minister take up this matter with the local
railway authorities as well as the college
authorities and ensure that such ticketless
travel and overcrowding in the compartments
does not take place at all?

PROF. MADHU DANDAVATE: Sir,
there is distance restriction on certain long
distance trains.  So a« to avoid
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inconveniance by these students and
other passengers to passengers who are
travelling by regular trains. The
eingestion which has been made is
m>.teo a suggestion for action. But I
may tell you that on a particular route to
which a reference is there in the original
question there are 36 mail and express
passehgor trains out of which there are
20 passenger trains.

In order that they should not be
burdened by students and other we have
seen to it that 7 shuttles run on that
particular section and that is giving some
re'i;f. Of course, if there -is overcrowding
outside the trains, that also gets reflected
inside the trains.
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SHRI KHURSHED ALAM KHAN:
Sir, the hon. Minister in his statement has
said more about the unathorised
passengers than about the ticketless
travellers to which the main question
relates. I would like to know whether it is
a fact that not only on this sector but on
all the other sectors also here has been, of
late, a tremendous increase in ticketless
travelling which is also reflected in the
coach earnings of the railways and, I
believe, the hnn. Minister is himself
worried about it. Is it a fact?

PROF. MADHU DANDAVATE: Sir,
again, this question is a general question.
But I may remind the House that this
very question was asked in this very
House and by giving facts, figures and
statistics, I had indicated the number of
ticketless travellers throughout the coun-
try on different zones. Anyway, we are
very much concerned about it and we are
trying to see that this evil is properly
checked.

SHRI ANANT PRASAD SHARMA:
Is it on the increase?

PROF. MADHU DANDAVATE: 1
have already given the position. It is
different on different zones. It is rather
bad in the northern zone and it is better in
the south and western and central zones.
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sometime back that we have improved our
system of patrolling in the trains with the help
of the State Governments and during the last
15 to 20 days, the number of dacoities and
robberies in the trains has considerably gone
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SHRI V. C. KESAVA RAO: On .account
of the presence of alarm chain system in the
trains, the ticket-less travellers as well as the
dacoits are able to stop the train wherever they
want. May I know from the hon. Minister

whether he would consider the question of
removing alarm chain system from the trains?

PROF. MADHU DANDAVATE: Sir, th,
medicine that is suggested lay the hon.
Member will be worse than the disease itself.
If some dacoity takes place and somebody
really wants to pull the chain and at that time
the chain is no more there, in that event the
element of dangeT -may be greater. But I may
inform the hon. Member, as I told this House

down as a result of the new system.
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Allegations of malpractices affaiMt certain
companies

*308. SHRI JAGDISH PRASAD
MATHUR:* SHRI
HARISHANKER
BHABHDA: SHRI
KALRAJ MISHRA:

Will the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to state:

(a) whether  any complaints of
malpractices have recently bee» received by
Government against some companies run by
big business houses;

(b) if soy) what are the names of those
companies and what are the allegations made
against each of them; and

t[ ] English translation.

The question was actually asked cm. the
floor of the House by Shri Jagdish Prasad
Mathur.



